IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :10-07-2024
Date : 10.07.2024

Cc.C

Applied For

CONTC- (Se
57767/21(10.07.20 COURT |0Order Dtd. CONTEM |at
1 024 54 1383/20|P.K. MISHRA |C.O. NO. 8 |2024-07-26 o7 No-
17
2)
[ (Se
CONTC-
57769/21(10.07.20 COURT |0rder Dtd. CONTEM |at
2 024 24 1231/20 |A. BEHERA c.0. NO. 8 |2024-07-05 PT No-
17
3)
[ (Se
CONTC-
57771/2110.07.20 COURT |0rder Dtd. CONTEM |at
3 024 24 1521/20||L.. SAHOO c.0. NO. 8 1|2024-07-05 PT No-
17
1)
[ (Se
CONTC-
57772/2110.07.20 COURT |0rder Dtd. CONTEM |at
4 024 24 385/201 A.K. BEHERAIC.O. NO. 8 1|2024-07-05 PT No-
1)
[ (Se
CONTC-
57773/21(10.07.20 COURT |0rder Dtd. CONTEM |at
> 024 24 384/201 A.K. BEHERA IC.O. NO. 8 1|2024-07-05 PT No-
1)
[ (Se
CONTC-
57775/2110.07.20 COURT |0rder Dtd. CONTEM |at
6 024 24 386/201 A.K. BEHERAIC.O. NO. 8 1|2024-07-05 PT No-
1)
[ (Se
CONTC-
57779/2110.07.20 COURT |Order Dtd. CONTEM |at
7 024 54 387/201 A.K. BEHERA |C.O. No. 8 |2024-07-05 o7 No-
1)
[ (Se
CONTC-
57782/21(10.07.20 COURT |0rder Dtd. CONTEM |at
& 024 24 382/201 A.K. BEHERA IC.O. ly5 g |2024-07-05 pT No-
1)
[ (Se
CONTC-
57783/2110.07.20 COURT |Order Dtd. CONTEM |at
2 024 24 383/201 A.K. BEHERA IC.O. NO. 8 1|2024-07-05 PT No-
1)
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21

CONTC- (Se
57785/2/10.07.20 COURT |Order Dtd. CONTEM |at
024 24 381/201 A.K. BEHERAIC.O0. Ivq g |2024-07-05 pT No-

1)
(Se

CONTC-
57787/210.07.20 COURT |Order Dtd. CONTEM |at
024 24 380/201 A.K. BEHERA |C. NO. 8 |2024-07-05 PT No-

1)
(Se

CONTC-
57789/2110.07.20 COURT |Order Dtd. CONTEM |at
024 24 347/201 A.K. BEHERAIC.O. Ivq g |2024-07-05 pT No-

1)
(Se

CONTC-
57790/2/10.07.20 COURT |Order Dtd. CONTEM |at
024 24 328/201 A.K. BEHERA|C. NO. 8 |2024-07-05 PT No-

1)

CONTC- (Se
57792/210.07.20 COURT |Order Dtd. CONTEM |at
024 24 334/201 A.K. BEHERA1C.O. Ivq g |2024-07-05 pT No-

1)
(Se

CONTC-
57793/2/10.07.20 COURT |Order Dtd. CONTEM |at
024 24 246/201 A.K. BEHERA|C. NO. 8 |2024-07-05 PT No-

5)
WRIT

S BRANCH ;ie
57795/2(10.07.20 )1 0¢ o |0 pac . COURT |Order Dtd. (DIVIS "
024 24 074 NO. 8 |2024-07-03 TON e

BENCH- |,
3)

CRLMC- crimIn | (S€
57796/2(10.07.20 |Zo=" 0 L oo . COURT |Order Dtd. i at
024 24 : : NO. 8 [2024-07-03 No-

A MISC

1)

ABLAPL- (Se
57800/21(10.07.20 4871/20 SAMARENDRA c COURT |Order Dtd. BAIL-1 at
024 24 o MOHANTY : NO. 8 |2024-07-04 No-

3)
(Se

CRLLP-
57805/2/10.07.20 COURT |Order Dtd. at
024 54 é07/201 D K MALLICK [C. NO. 8 |2024-07-01 BAIL-2 |~

7)
(Se

WP (C) - WRIT
57812/2110.07.20 COURT |Order Dtd. at
051 4 29150/2 H.K. PATRA |C. v 8 |24 0701 BRANCH |~

023 -2

34)

WPC (OAC (se
57813/210.07.20 |) - COURT |Order Dtd. oA at
024 24 1787/20 RABL SAMAL C.0. |yq " g 15024-07-03 Branch |[No-

15 1)

22 |57815/2(10.07.20 |WPC (OAC |T. SWAIN  |C.O. |COURT |Order Dtd. oA (Se
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27
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29

30

31
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33

34

024 24 ) — NO. 8 12024-07-09 Branch |at
1038/20 No-
18 1)
WPC (OAC (Se
57817/2110.07.20 |)- COURT |Order Dtd. OA at
024 24 1126/20 S.K. PARIDA (C. NO. 8 12024-07-09 Branch |[No-
18 1)
WPC (OAC (Se
57818/2(10.07.20 |)- v . sanoo lo ;gURg Order Dtd. oA at
024 24 709/201 | " : . 2024-07-09 Branch |[No-
OLD
8 1)
(Se
WP (C) - WRIT
57819/2110.07.20 COURT |Order Dtd. at
024 24 10126/2 |[K. PARIDA |C. No. 1 |2024-0a-2¢6 BRANCH |~
024 -6
30)
WP (C) - wriT | °€
57820/2/10.07.20 16257 /2 BISWARANJAN | COURT |Order Dtd. srancH 2T
024 24 PARAMGURU : NO. 1 |2024-07-09 No-
024 -4
46)
WP (C) - wriT | (°©
57821/21(10.07.20 162582 BISWARANJAN | COURT |Order Dtd. BrancH 2T
024 24 PARAMGURU : NO. 1 |2024-07-09 No-
024 -4
40)
WP (C) - wriT | °€
57822/2/10.07.20 16260/2 BISWARANJAN | COURT |Order Dtd. BRANCH 2T
024 24 PARAMGURU : NO. 1 |2024-07-09 No-
024 -4
46)
(Se
WP (C) - WRIT
57823/2110.07.20 COURT |Order Dtd. at
024 24 16229/2 |I.CH. SAHU [C. No. 1 |2024-07-09 BRANCH |~
024 -4
46)
(Se
57824/2110.07.20 ?2552/2 S.K. c COURT |Order Dtd. gEiECH at
024 24 MOHAPATRA : NO. 1 |2024-07-09 No-
024 -2
8)
(Se
WP (C) - WRIT
57825/2110.07.20 COURT |Order Dtd. at
024 24 15910/2 |[K.K. NATH [C. No. 1 |2024-07-09 BRANCH |~
024 -8
41)
(Se
WP (C) - WRIT
57826/2110.07.20 COURT |Order Dtd. at
024 54 15981/2 M. BEHERA [C. NO. 1 12024-07-09 BRANCH |~
024 -8
41)
(Se
WP (C) - WRIT
57827/2110.07.20 COURT |Order Dtd. at
024 oy 15970/2 |[K. PARIDA |C. No. 1 |2024-07-09 BRANCH |~
024 -8
41)
(Se
WP (C) - WRIT
57828/2110.07.20 COURT |Order Dtd. at
024 24 32211/2 B.K. SAROO 1C.0- ly5. 1 |2024-07-09 BRANCH Ino-

41)
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40

41

42

43

44

45

46

47

WP (C) - WRIT
57829/2110.07.20 COURT |Order Dtd. at
024 ” 16198/2 |P.K. JENA v, 1 |ro2ai07-06 BRANCH 7~

024 -2

8)
(Se

WP (C) - WRIT
57830/2110.07.20 COURT |Order Dtd. at
024 24 16135/2 M.K. PATI NO. 1 [9999-12-31 BRANCH o -

024 -2

8)

CRLMP- wriT | °€
57831/2110.07.20 COURT |Order Dtd. at
024 24 966/202 [NK SEN fo. 1 |osio7-06 BRANCH |2~

4 -8

39)
(Se

WP (C) - WRIT
57832/2110.07.20 COURT |Order Dtd. at
004 24 16048/2 |S.K. SWAIN v, 1 |po2aco7-0 BRANCH |°

024 -1

4)

CRLMP- wriT | °©
57833/2/10.07.20 COURT |Order Dtd. at
024 24 971/202 MR DAS NO. 1 [2024-07-09 BRANCH | _

4 -8

39)
(Se

WP (C) - WRIT
57834/2110.07.20 COURT |Order Dtd. at
004 24 830/202|S. DASH v, 1 |po2ac07-0 BRANCH |°

4 -7

44)
CRIMIN |(Se

CRLREV-
57835/2/10.07.20 COURT |Order Dtd. AL at
024 24 i56/202 M K MOHANTY NO. 1 |2024-07-05 REVIST [No-

ON 1)

WP (C) - wriT | °©
57837/2110.07.20 16191/2 BISHESWAR COURT |Order Dtd. RRANCH at
024 24 DASH NO. 1 [2024-07-09 No-

024 -2

8)

CRLMP- wriT | (°©
57838/2110.07.20 COURT |Order Dtd. at
024 va 969/202 [B TRIPATHY T 1 |202ec07-06 BRANCH |2~

4 -8

39)
CRIMIN |(Se

CRLREV-
57839/2/10.07.20 COURT |Order Dtd. AL at
024 24 i63/202 A K MOHANTY NO. 1 |2024-07-05 REVIST [No-

ON 1)
(Se

WP (C) - WRIT
57840/2110.07.20 COURT |Order Dtd. at
024 24 15947/2 |A. PANDA v, 1 |ro2s07-0 BRANCH |7

024 -8

41)
CRIMIN | (Se

57841/2110.07.20 |CRLREV- COURT |Order Dtd. AL at
024 24 61/2024 |F K ROUTRAY NO. 1 |2024-07-05 REVIST [No-
ON 3)

CRLMP- WRIT | (Se
57842/2110.07.20 COURT |0Order Dtd.

024 » 270/202 BK ROUTRAY v, 1 |ro2aco7-09 ?SANCH ;z_




| | 39)
(Se
WP (C) - WRIT
57843/2110.07.20 COURT |Order Dtd. at
48 |54 24 15945/2 |A. PANDA C. No. 1 |2024-07-05 BRANCH |~
024 -8
41)
[ (Se
WP (C) - WRIT
57844/2110.07.20 COURT |Order Dtd. at
49 024 >4 14784/2 |R C MUDULI |C. No. 10 |2024-08-02 BRANCH |~
024 -3
12)
[ (Se
WP (C) - WRIT
57845/2110.07.20 COURT |Order Dtd. at
50 954 24 15944/2 |A. PANDA C. No. 10 |2024-07-05 BRANCH |~
024 -8
41)
[ (Se
WP (C) - WRIT
57846/2110.07.20 COURT |Order Dtd. at
51 004 o4 14460/2 |H K PANDA |[C. No. 10 |2022-07-04 BRANCH |~
024 -7
5)
[ (Se
WP (C) - WRIT
57847/2110.07.20 COURT |Order Dtd. at
52 004 24 15940/2 |A. PANDA C. No. 10ll2024-07-08 BRANCH |©~
024 -8
41)
- WP (C)- |SUBHRANSU WRIT (Se
57848/2110.07.20 COURT |Order Dtd. at
53 024 o4 13939/2 |BHUSAN C. No. 10 |2022-08-12 BRANCH |~
024 MOHANTY : -1 ©
31)
[ (Se
WP (C) - WRIT
57849/2110.07.20 COURT |Order Dtd. at
54 004 24 15908/2 |A. PANDA C. No. 10 |2024-07-09 BRANCH |©~
024 -8
41)
[ (Se
WP (C) - WRIT
57850/2110.07.20 COURT |Order Dtd. at
55 004 iy 15372/2 |P C DAS C. N0 10 15024-07-09 BRANCH |~
024 -1
3)
- WP (C) - wriT | (°©
56 57851/2110.07.20 15674/2 AMLAN c COURT |Order Dtd. BRANCH at
024 24 SHAKTI PAUL | ° NO. 10 |2024-07-04 No-
024 -4
17)
[ (Se
WP (C) - WRIT
57852/2110.07.20 COURT |Order Dtd. at
57 024 24 16018/2 |K. PARIDA |C. No. 10 l2024-07-09 BRANCH |© ~
024 -1
4)
[ (Se
WP (C) - WRIT
57853/2110.07.20 COURT |Order Dtd. at
58 0,4 24 13522/2|J R BEHERA |C. No. 10 12024-07-05 BRANCH |~
024 -5
22)
[ _ (Se
59 57854/2110.07.20 ?iég;/z R.K. c COURT |0rder Dtd. giigcﬂ at
024 24 MOHABHOI : NO. 10 |2024-07-09 No-
024 -4
17)
557855/2 10.07.20 [WP(C)- [SARAT - COURT |Order Dtd. WRIT | (Se
024 24 859/202 |CHANDRA : NO. 2 1(2024-07-24 BRANCH |at




61

62

63

64

65

66

67

68

69

70

71

72

4 MEKAP OLD -7 No-
44)
57856/2|10.07.20 |"E(C)~ COURT | der Dtd WRIT a(lie
S 15917/2 |K.K. NATH [C. NO. 2 : BRANCH
024 24 2024-07-09 No-
024 OLD -8
41)
(Se
WP (C) - WRIT
57857/2/10.07.20 Order Dtd. at
024 oy 19615/2 |P N NAYAK [C. CH 5024-07-25 BRANCH |~
013 -8
40)
(Se
WP (C) - WRIT
57858/2110.07.20 Order Dtd. at
024 oy 15277/2 N K SEN C. cH 2024-07-00 BRANCH |~
024 -8
40)
(Se
CRLMP- WRIT
57859/2110.07.20 Order Dtd. at
024 by 968/202 |B TRIP[ATHY |C. CH 2024-07-09 BRANCH |~
4 -8
39)
(Se
WP (C) - WRIT
57860/2/10.07.20 COURT |Order Dtd. at
024 oy 15228/2 |D K MOHANTY [C. N6. 10 12024-07-23 BRANCH |~
024 -8
40)
CRLMC- CRIMIN | °€
57861/2110.07.20 1935/20 |R.K. BARTK |C COURT |Order Dtd. AL at
024 24 T : NO. 10 |2024-07-03 No-
24 MISC
5)
_ (Se
57862/2/10.07.20 ?gégé/z S K c COURT |Order Dtd. giiECH at
024 24 BHANJADEO : NO. 10 |2024-07-05 No-
024 -8
40)
CRLMC- CRIMIN | (°€
57863/2110.07.20 2098/20|S. BISWAL c COURT |Order Dtd. AL at
024 24 : : NO. 10 [2024-07-09 No-
24 MISC
1)
_ (Se
57864/2/10.07.20 ?gégi/z S K c COURT |Order Dtd. giiECH at
024 24 BHANJADEO : NO. 10 |2024-07-05 No-
024 -2
7)
CRLMP- wriT | (°©
57865/210.07.20 COURT |Order Dtd. at
024 54 975/202 |PK LENKA C. NO. 10 12024-07-09 BRANCH |~
4 -8
39)
CRLMC- crimIN | (°€
57866/2110.07.20 2068/20 |N.K. LENKA |C COURT |Order Dtd. Al at
024 24 T : NO. 10 |2024-07-03 No-
24 MISC
1)
_ (Se
57867/2|10.07.20 Vfggi/z s K . COURT |Order Dtd. gggcﬂ at
024 24 BHANJADEO : NO. 10 |2024-07-05 No-
024 -2
7)
73 |57868/2|10.07.20 |CRLMP- |PK MISHRA |C.O. |[COURT |Order Dtd. WRIT | (Se
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75

76

77

78

79

80

81

82

83

84

85

024 24 974/202 NO. 10 |2024-07-09 BRANCH |at
4 -8 No-
39)
WP (C) - wriT | (°©
57869/2110.07.20 15394 /2 S K COURT |Order Dtd. BRANCH at
024 24 BHANJADEO NO. 10 |2024-07-05 No-
024 -1
3)
_ (Se
57871/2/10.07.20 ?gégg/2 s K COURT |Order Dtd. g?igcﬂ at
024 24 BHANJADEO NO. 10 |2024-07-05 No-
024 -1
3)
CRLMC- COURT CRIMIN | (°€
57872/2110.07.20 Order Dtd. at
024 va 1934/20 D. NAYAK NO. 2 |gooet oTSs AL e
24 OLD mrsc |o)
CRLA- CRIMIN | (°€
57873/2(10.07.20 |/ o0 ISK COURT |Order Dtd. i at
024 24 BHANJADEO NO. 5 [2024-07-09 No-
4 APPEAL
10)
(Se
WP (C) - WRIT
57874/2110.07.20 COURT |Order Dtd. at
024 24 14501/2 N K ROUT NO. 10 |2024-08-12 BRANCH |\
024 -1
1)
CRLMC- COURT CRIMIN | (°€
57875/2/10.07.20 Order Dtd. at
0oa ” 1088/20 |J. BHOT NO. 2 |geoSi s gs AL -
24 OLD MIsc g}
WP (C) - COURT wriT | (S
57876/2110.07.20 14979/2 M R SAHOO NO. 2 Order Dtd. RRANCH at
024 24 2024-07-05 No-
024 OLD -5
20)
WP (C) - COURT wriT | °©
57877/2(10.07.20 |3, 5% [RANJIT N, 5 |orer ptd. eancH |2
024 24 SAMAT . 2024-07-05 No-
024 OLD -5
20)
CRLMC- COURT CRIMIN | (°€
82278/2 ;2‘07‘20 2086/20 |A. MOHANTY NO. 2 ggggflgfgi AL ;z_
24 OLD MIsc |}
WP (C) - COURT wrrT | (5€
57879/2(10.07.20 |1uo72 0 |0« pour No. 5 |orer ptd. seanch 2t
024 24 2024-07-05 No-
024 OLD -5
20)
CRLMC- COURT CRIMIN | (°€
57880/2110.07.20 Order Dtd. at
051 4 1944/20 D. NAYAK NO. 2 gooot o Ss AL e
24 OLD MISC o
WP (C) - COURT wriT | (5€
57881/2|10.07.20 |1, 00" [BINOD KU. No. 5 |orer ptd. reancH 2t
024 24 054 DAS o 2024-07-05 o No-

17)




86

87

88

89

90

91

92

93

94

95

96

97

98

57882/2|10.07.20 |CREMC~ COURT |5 der Dtd. CRIMIN | ¢
o ” 1939/20 |D. NAYAK NO. 2 Joo6m10m31 AL e
24 OLD mrsc |o)
WP (C) - COURT wriT | (°©
57883/2|10.07.20 |1, 570" MONOMOY No. 5 |orer ptd. seancy 2t
024 24 BASU : 2024-07-05 No-
024 OLD -3
12)
CRLMC- COURT CRIMIN | °€
32284/2 ;2'07'20 2376/20 |A.K. NAYAK NO. 2 gggjfogfgé AL ;z_
24 OLD Mrsc |5}
WP (C) - COURT wriT | (5
57885/2110.07.20 15235/2 S K NO. 2 Order Dtd. RRANCH at
024 24 BHANJADEO . 2024-07-05 No-
024 OLD -8
40)
CRLMC- COURT CRIMIN | °€
57886/2(10.07.20 | ;27 "7 M K. No. 5 |order ptd. i at
024 24 ” MOHANTY oip 9999-12-31 Tsc g$—
CRLMC- COURT (Se
57887/2110.07.20 2194/20 [N. ROUT NO. 2 Order Dtd. at
024 24 : : 2024-07-09 No-
24 OLD
2)
CRLMC- COURT (se
57888/2(10.07.20 |7 2=0 ol ouT N, 5 |orer ptd. at
024 24 : : 2024-07-09 No-
24 OLD
2)
CRLMC- COURT CRIMIN | (°€
57889/2110.07.20 2359/20 USHARANTI NO. 2 Order Dtd. AL at
024 24 - PADHT oip 2024-07-03 lsc g?—
CRLMC- COURT CRIMIN | (°€
57890/210.07.20 727070 [P.K. N, 5 |orer ptd. i at
024 24 - MOHANTY oim 2024-07-03 Tsc gf—
CRLMC- CRIMIN | (°€
57891/21(10.07.20 1704/20 |D.K. JENA COURT |Order Dtd. AL at
024 24 R NO. 15 (9999-12-31 No-
24 MISC
6)
CRLMC- crimIN | (°€
57892/2(10.07.20 |[o0 1 COURT |Order Dtd. L at
024 24 R NO. 15 (9999-12-31 No-
24 MISC
6)
CRLMC- CRIMIN | (°€
57893/2(10.07.20 |Jo0 1 o COURT |Order Dtd. oL at
024 24 R NO. 15 (9999-12-31 No-
24 MISC
6)
57894/2|10.07.20 ABLAPL~ |SUDHANSU COURT |Order Dtd. (Se
024 24 6698/20 |PRASAD NO. 15 2024-07-09 at
24 MOHAPATRA : No-




| 6)
_ (Se
5o |57895/2(10.07.20 22??320 s. R. COURT |Order Dtd. at
024 24 o PATTNATK NO. 15 |2024-07-04 No-
6)
N _ (Se
10 |57897/2/10.07.20 ?ﬁigf;o s BARTH COURT |Order Dtd. at
0 1024 24 NO. 15 |2024-07-09 No-
24
0)
N _ (Se
10 |57898/2(10.07.20 ??g?igo R SAHOO COURT |Order Dtd. at
1 1024 24 NO. 15 |2024-07-09 No-
24
6)
- MR . SAUGAT (se
10 |57900/2(10.07.20 |JcrLa- |DASH, MR. COURT |5 der Dtd. CRIMIN | ¢
2 024 24 17/2020 |CHITTARANJA NO. 2 15999-12-31 AL No-
N SAHOO, OLD APPEAL |7
P.K.MISHRA
N BLAPL- COURT (se
10 157901/210.07.20 Order Dtd. at
3 |ooa ” 7765/20 |R.K. BARIK NO. 2 et o os BATL-2 |2~
23 OLD
8)
N CRLA- CRIMIN | °€
10 (57902/2(10.07.20 |5 "> INIRANJAN COURT |Order Dtd. L at
4 024 24 2 SINGH (1) NO. 7 |2024-09-17 AEPEAL gﬁ—
N CRLA- CRIMIN | (°€
10 (57903/2(10.07.20 | 202,200 by & sanoo COURT |Order Dtd. L at
5 (024 24 R NO. 15 9999-12-31 No-
4 APPEAL
11)
R CRLA- CRIMIN | (°€
10 |57904/2(10.07.20 | > IDURGADATTA COURT |Order Dtd. e at
6 1024 24 MOHAPATRA NO. 7 |2024-11-05 No-
4 APPEAL
11)
N CRLA- crRIMIN | (5€
10 |57905/2110.07.20 851,202 |P.K. PANT COURT |Order Dtd. AL at
7 o024 24 i NO. 7 |2024-11-21 AEPEAL gf—
[ (Se
WP (C) - WRIT
10 157906/2/10.07.20 COURT |Order Dtd. at
8 1024 24 7665/20 [P BASTIA NO. 7 |2024-07-09 BRANCH |-
22 -8
40)
[ (Se
WP (C) - WRIT
10 |57907/2110.07.20 COURT |Order Dtd. at
5 |02z ” 7665/20 |ANTI, SAHOO vo. 7 120240706 BRANCH |3~
22 -8
40)
[ WRIT | (Se
11 [57908/210.07.20 72107 l6.x. COURT |order Dtd. %E?ggg o
0 1024 24 053 SUNDARAY NO. 7 |2024-07-09 on e
BENCH- |)




| 2)
WP (C) - wrir | 5@
11 |57909/2(10.07.20 |} ., %" [BRAJA MOHAN | COURT |Order Dtd. mancH 26
1 |024 24 SARANGT Y INo. 7 [2024-07-09 No-
024 -4
46)
o WRIT
WE (C) - BRANCH ;ie
11 |57910/2(10.07.20 |g-0c” " |G K. . COURT |Order Dtd. (DIVIS |~
2 |024 24 o SUNDARAY Yt No. 7 [2024-07-08 oN L7,
BENCH- |,
2)
o WRIT
WP (C) - BRANCH ;ie
11 (57911/2(10.07.20 COURT |Order Dtd. (p1vis 25
3 |024 24 32216/2 M.K. PANL - 1C.0- lno. 7 |2024-07-04 TON T84
BENCH- |,
1)
N WP (C) - wrrr | (S€
11 (57912/2(10.07.20 |3 )0, [BRAJA MOHAN |, COURT |Order Dtd. eeancH 2t
4 |024 24 SARANGT Yt NO. 7 [2024-07-09 No-
024 -4
46)
N WP (C) - wrrr | 5@
11 (57914/2(10.07.20 |7 o) [BRAJA MOHAN |, COURT |Order Dtd. mancH 126
5 |024 24 SARANGT Y0 N0, 7 [2024-07-09 No-
024 -4
46)
- (Se
CMP- WRIT
11 (57915/2(10.07.20 COURT |Order Dtd. at
< lo2a va 622/202 |SARAT DASH [c.0. |- 7°. 058" CFC BRANCH |2~
4 -4
37)
- WRIT
WP (C) BRANCH ;ie
11 (57916/2(10.07.20 COURT |Order Dtd. (DIVIS 2°
7 |024 24 32217/2 M. PAGAL —1C.0. Ino. 7 |2024-07-09 TON T23
BENCH- |,
3)
[ (Se
CMP- WRIT
11 (57917/2(10.07.20 COURT |Order Dtd. at
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